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“(:) if o, what are its main findings ;

t¢) whether te findings have since
been examine ! by the Government and
if so, with what result ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
SATISH AGARWAL) : (a) No Sir.

(b) and (c). Do not arise.
Introduction of Package Policies by
G. L G

. SHRI CHHITUBHAI GAMIT :
Will the DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE be
pleased to state :

(a) whether it is a fact that the General
Insurance Corparation of India have
decided to inwoduce a nackage of policies
for the b'n-fit of agricultunists ;

(b) if so, whether it would be appli-
cable to those small farmers also who are
not actually the owners but take the land
from big farmers ; and

(c) if so, the details regarding the
scheme ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
ZULFIQUARULLAH) : {a) and (c),
The General Insurance Corporation of
India is examining the feasibility of
devising & new policv called ¢ Farmers®
Package policy”, the details whereof
are as under tm

Pioperties to be covered Risks

Lightning, Earth-

(1) Hut House Fire,
(2) Agricultural im- 3

plements qu?lk;'l D(ggclone
an .
() Sceds, Ferulisers,
Pesticides (sum
insured not to

exceed Rs. a50
perjacre of laad) J
Cattle {indigen-  As per stanrlard
2)] oﬁ).c(l ige o
anee Policy in-

cludi breed-
in ;'-':5 calving
risks,

Asx icultural
(8) Pumpsets P;rumm Policy.
j] Personal As per standard
® JA‘::;‘;&:, Janats Personal
Accident Policy
but  exchuding

benefit.

1498 LS-2

m(lia) To atart \;tlt;, the GLGC,

ssue Grou| cies,

of farmers, a.ng not indivi m‘g;u’g
order to keep administrative costs low.
Such policies would, therefore, be avafl«
able to small farmers, who are not ace
tually the owners but take the land from
big farmers, if they are members of &
gooperltive Socicty or other acceptable

roup.

Xfoam e wipen @ whveedt yrer afye
L]

(%) war forbw 13 9, 1970 wydw F
it 7 fedd O § fr i quoow @

oYC A g s it WY difea d or &
M&anmm@hmwm
s Frart oy gt o fierr q efieee Pt
& grovdt wgw ow sferwre v ar wfewr-
Feail ¥ woeht forely wrivr @ ander & oy W
iy ow wfenfe sl |

Trade with Latin American
Countries

*q7 SHRI K. MAILANNA : Will
the MINISTER OF COMMERCE,
CIVIL SUPPLIES AND COOPERA-
TION be pleased to state :

(a) whether Indin has taken the ini-
tiative to have a dialogue with the Latin
American countries to widen the scope
of trade angf to explore the pomibilities d::

™7

two siden ; and

h) if 0, how far India has succes
in(i'z ohjectives P o

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE,
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CIVIL SUPPLIES AND COOPERA-
TION (SHRI ARIF BAIG): (a) and
(b). Yes, Sir. Keeping in view the po-
tential for trade with Latin American
countries, studies in selected Latin coun-
ricy in that reigon have been undertaken
and delegations have also visited *ome of
those countries. The latest important
land-mark in the didoﬂn: with Latin
American countries was the recent Indo-
ECLA meeting (Economic Commission
for Latin America) held in June, 1979 at
Delhi, It is hoped tha these measures
will widen the scope for increased trade,
transfer of technology and develop-
ment of closer economic relations between
India and Latm America.

Chief Ministers’ Conference regarding
Devolation of certain Taxes

58, SHRI AMAR ROY PRADHAN :
Will the DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE be
pleased to state :

(a) the outcome of the Chiel Minis-
ters” Conference held on t9th May, 1979
at Delhi regarding devolution of certain
taxes like the Corporation tax and the
surcharge on income-tax ; and

(b) the reaction of the Union Govern-
ment thereto ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
SATISH AGARWAL) : (a) and (b),
The Conference was held on 1g9th and
20th May, 19}9 for exchange of views
with the Chief Ministers on issues like
sharing of Corporation tax su harge on
incomatax, levv of additi»M%! excise
duty in licu of Sales-Tax etc.

Views in favour of and against the in-
clusion of the proceeds of these taxes in
the divisible pool were expressed by the
Chiel Ministers/Finance Ministers whe
participated in the meeting,

Prime Minister in his concluding Ad-
dress appreciated the anxiety of the
States to have more financial resources
and explained the Constitutional back-
ground, the rationale of the existing sys-
tem and the szonlibﬂides of the Centre
for items like Dsfence, Communications
ete, and the need for the anced de.
velopment of the country as a whole.
He observed that in the circumstances
explained by him, it was not posible to
change the present arrangements without
& great deal of harm heing caused to the
zie.m aal to the functions of the Cen.
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Pablic Distribution System

#99. SHRI KANWAR LAL GLPTA
SHRI M. RAM  GOPAL
REDDY :

Will the Minister of COMMERCE,
CIVIL SUPPLIES AND OOOPERA.
TION be pleased to lay = statement
showing :

(a) what specific steps Government
have taken to start pubiic distribution
system from July 1¢t throughout the
country ;

(b) which are the items which will be
sold in the fair price shops and on what
rates ;

(c) the names of the cities and towns
where it has been implemented ;

(d) reasons for the delay in launching
this 1n other major cities and towns ;

(¢) how much investment will be made
by the Central Government, State
Governments and financial institutions
in this public distribution system ;

(f) what specific steps Government
have taken to maintain supplv line of
these essential commodites ;

(g) what will be the impact of this
distribution svstem ; and

(h) have Government received any re-
presentations from the private sector
agamnst this system; if so, the dewmls
thereof and the action taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE, CIVIL
SUPPLIES AND  COOPERATION
SHRI KRISHNA KUMAR GOYAL) :
a) to (h), From 1st of July, 1979,
the Scheme of Production-cum-Distribu-
tion has been hrought into operation
which seeks to strengthen the existing
public distribution system and increase
the coverage of essemtial commodities
with emphasis on production. In addi-
tion to the commodities already under
distribution like cereals, kerosene, soft-
coke and controlled cloth, certain other
commndities like tea, coffee, match-boxes,
toilet and washing soap and exercise-
books will also be sold through the public
distribution system. The Scheme of
Productior-cum-Distribution is applicable
to the entire countrv and covers both
Wit be Lnanchal on 1o Jos 1976, 88
wasito AL on 1t July, 1079, an
according to reports w’ﬁ‘; received
the Scheme has been brought into
tion in A number of States and Linion
Tertitorios in the country. It has boea





